Matters Raised [12 December, 2014] with Permission 23

s g : oic we g ¥ =y e
MR. DEPUTY CHAIRMAN: Now, Shri Mahendra Singh Mahra.
Demand for increasing gas supply to Uttarakhand
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DR. M.S. GILL (Punjab): Sir, I would like to associate myself with the issue raised
by the hon. Member.

SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, [ would also like to associate
myself with the issue raised by the hon. Member.

Reported caste discrimination among school children
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after they produce photographs of family members skinning dead animals, considered
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MR. DEPUTY CHAIRMAN: Time over. ... (Interruptions)...
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DR. M.S. GILL (Punjab): Sir, I would like to associate myself with the 1ssue raised
by the hon. Member.
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SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, I would also like to associate
myself with the issue raised by the hon. Member.

SHRI DEREK. O’BRIEN (West Bengal): Sir, I would also like to associate myself
with the 1ssue raised by the hon. Member.

SHRI RITABRATA BANERJEE {West Bengal): Sir, | would also like to associate
mysell with the issue raised by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I would also like to

associate myself with the issue raised by the hon. Member.

SHRI P. BHATTACHARYA (West Bengal): Sir, I would also like to associate
myself with the issue raised by the hon. Member.

SOME HON. MEMBERS: Sir, we all associate with the issue raised by the hon.
Member. ... {(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Santiuse Kujur. ... (lnterruptions)...

Discontinuation of supply of subsidised food grains by F.C.I. to

tea garden plantation workers in Assam

SHRI SANTIUSE KUJUR (Assam): Mr. Deputy Chairman, Sir, [ would like to
raise the ... (Inferruptions)... issue of discontinuation of supply of subsidised foodgrains

to tea garden workers in Assam.

Mr. Deputy Chairman, Sir, the subsidised foodgrain distribution scheme has been
n operation n tea estates of Assam since Independence. The allocation 1s made by the
Central Government and State Government through Food Corporation of India. The tea
garden workers and their dependants have been benefiting for more than 65 years and the

tea garden managements have been successfully implementing the scheme.

The scheme 1s being implemented umiformly regardless of transport connectivity
of tea gardens particularly in the remote areas and recurring flood-affected areas. There
are almost 1000 tea gardens across the State of Assam. It requires approximately 12,700
metric tonnes of foodgrains per month for supply to the tea estate workers. About 25 lakh
tea garden population is benefited from this scheme.

Now I have come to know that the foodgrain supply would be discontinued from
January 2015. As a result, there is uncertainty and unrest in the minds of tea workers.
Protests and agitation are going on in the tea gardens demanding distribution of foodgrain

amongst the tea workers through the present system.



